
® BEFORE THE HON’BLE COURT OF THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH 

0.A.NO. 525/2022 

PAXNIIEEZ . 3 e e i s e PETITIONER 

Versus 

M.o.e.f. & c.c. & Ors. —reg. RESPONDENTS 

COMPLIANCE/ STATUS REPORT IN TERM OF ORDER 17.05.2023. 

MOST RESPECTFULLY SHOWETH: 

Sub:- Service of Summons dated 17.05.2023 to the Respondents No. 3 & 5 being 

Deputy Conservator of Forests and deputy Commissioner (South) Delhi 

respectively in Original Application No. 525/2022 titled “Laxmi Vs. 

M.o.e.f. & c.c. & Ors.”-reg. 

1. That, | Radhey Shyam Meena, presently posted as SDM (Saket) having 

office at M.B. Road, Saket, New Delhi, do hereby solemnly affirm and state 

as under: 

2. That it is submitted that this Hon’ble Court vide its order dated 

17.05.2023 has directed to appear in person before this Hon’ble 

Tribunal in protecting the region on the forest land comprising of Khasra 

Number’s 848(6-11), 963(2-08), 969(1-11), 725(19-11), 726(12-04), 

729(04-04), 730(02-02) 731(20-06), 956(00-10), 951(07-13) situated at 

revenue estate of Village Bhati, New Delhi. 
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3. That it is submitted that demarcation in respect Khasra No. 725, 729, 

730, 848, 963, 969, 963, 954 & 961 had been done on dated 23-09-2023 

by the Office of Revenue Assisstant/ SDM (Saket), Delhi. Copy of the said 

report is annexed and marked as ANNEXURE R-1. 

4. That it is submitted that as per demarcation report dated 23-09-2023 

revenue record updated. Copy of the said record is annexed and 

marked as ANNEXURE R-2 

That, keeping in view of the above facts and circumstances, This Hon’ble 

national Green Tribunal is prayed that the submission may be taken on record 

and undersigned assures that the orders passed by this Hon’ble National 

Green Tribunal shall be always be complied with. 
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